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COURT NO. 6 
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MS. JUSTICE PRATHIBA M.SINGH

AT 2.15 PM

1. CO.APP.84/2013 M/S HDFC BANK LTD.    KUNAL TONDON,ANIRUDH BHARGAVA
VS M/S PREM POWER CONSTRUCTION      A.P.SINGH,AMAN AGARWAL
PVT.LTD & ANR 

2. FAO(OS)(COMM)180/2017 BHUPINDER SINGH(SINCE DECEASED)    S.L.GUPTA,MITHILESH PAL
   CM APPL 35176/2017 THR LEGAL HEIRS & ORS.    HARPREET SINGH

VS AMARJEET SINGH

3. W.P.(C)5583/2016 TELEWORLD MOBILES PVT. LTD.    RAJESH JAIN,K.J.BHAT,
VS. COMMISSIONER OF TRADE &    ASTHA GANDHI,GAUTAM NARAYAN,
TAXES    R.A.IYER, DINESH GONDYAN,

   SANTOSH KR. GUPTA, SATYA
   PRAKASH DABAS

COURT NO.33     
(DIVISION BENCH-V)
HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 AM

1. CRL.A.766/2017 STATE    RADHIKA KOLLURU,V.K.UPADHYAY
VS SANJAY SINGH

2. CRL.A.1148/2016 JABBAR SINGH    RAKHI DUBEY,RADHIKA KOLLURU
VS STATE 

COURT NO.30 
HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 PM

1.FAO 475/2017   ASHIMA INFRASTRUCTURES PVT LTD            RAJESH GUPTA,HARPREET SINGH
  CM NO.44050/2017   VS NORTH DELHI MUNICIPAL CORPORATION      PRANJAL, MINI PUSHKARNA,

  & ANR      ANUSHRUTI,VASUNDHARA NAYYARA

2.FAO 466/2017        MUKESH KUMAR      AMAN MEHTA
  CM NO.42585/2017    VS PARVEEN KUMAR 

3.FAO 426/2016       AGCR CO-OP HOUSING BUILDING            HARI KISHAN
          SOCIETY LTD
   VS PANKAJ KUMAR & ANR

4.FAO 257/2015       SALMA & ORS                          KARTIKAY SHARMA,AMITAVA PODDAR
  VS UNION OF INDIA      
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COURT NO.15  
HON'BLE MR. JUSTICE VINOD GOEL

AT 2.30 P.M

1. CRL.L.P 238/2017 CUSTOMS   P.C. AGGARWAL, YOGESH KR. SAXENA
VS. JUARAH & ANR.   SIKANDER

2. RFA 29/2017 M/S DEWAN CHAND T.P.S KANG, PRATAP CHANDRA RANA
CONTRACTORS AND DHARMENDRA SHARMA, PRASHANT SHARMA
BUILDERS
VS. M/S AMAN SALES
CORPORATION

HIGH COURT OF DELHI                            
06TH JANUARY,2018                              REGISTRAR (LISTING)

/////////
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         COURT NO. 19   (OS – D)
                      HON'BLE MR. JUSTICE YOGESH KHANNA

     AT 10.30 A.M.

36. O.M.P.(I) (COMM.) 356/2017 IL&FS ENGINEERING & SANDEEP SETHI, DARPAN               
                              CONSTRUCTION COMPANY LIMITED WADHWA, ARJUN SYAL, ISHAN BISHT,
                              Vs. PASCHIMANCHAL VIDYUT     SAMARTH CHOWDHARY, ADITYA SINGH, 
                              VITARAN NIGAM LIMITED & ORS. SHREYAN DAS, PARAG P. TRIPATHI,

LAV KUMAR AGARWAL, SRINIVASAN
RAMASWAMY, VIVEK JAIN, VARISHA 
RAIS, VIPIN JAI,MANU  SESHADRI,
SONDHI NARULA DALAL  AND ASSOCIATES

37. O.M.P.(I) (COMM.) 453/2017 IL&FS ENGINEERING &          SANDEEP SETHI, DARPAN WADHWA,     
    I.A. 15303/2017           CONSTRUCTION COMPANY LIMITED ARJUN SYAL, ISHAN BISHT, SAMARTH 
                              Vs. PASCHIMANCHAL VIDYUT     CHOWDHARY, ADITYA SINGH, SHREYAN 
                              VITARAN NIGAM LIMITED        DAS, PARAG P. TRIPATHI,LAV KUMAR

AGARWAL, SRINIVASAN RAMASWAMY,
MANU  SESHADRI

********

COURT NO.  20  (OS – B)   
HON'BLE MR. JUSTICE NAVIN CHAWLA

   AT 10.30 A.M.

19. O.M.P. 715/2014           SOUTH DELHI MUNICIPAL         ANIL AIRI, KAMAKSHI  
                              CORPORATION                     VERMA, BIJI RAJESH, AMINESH 
                              Vs. M/S PKSS INFRASTRUCTURE     BHARDWAJ, GAURANG KANTH,
                              PVT LTD                         KIRTI UPPAL, PAWAN KUMAR BANSAL  

   VINAY J. HEGDE,    
   
20. O.M.P. 384/2015           MAPEX INFRASTRUCTURE PRIVATE    ARUN K. VARMA, S.K.CHANDWANI,  
                              LIMITED                         ASHISH JOSHI, SAMEER 
                              Vs. NATIONAL HIGHWAYS           CHANDWANI, GUNJAN S. JAIN, 
                              AUTHORITY OF INDIA              SARUP SINGH 
   
21. O.M.P. 391/2015           NATIONAL HIGHWAYS AUTHORITY    GUNJAN S. JAIN, ARUN K. VARMA, 
                              OF INDIA                       S.K. CHANDWANI, ASHISH JOSHI, 
                              Vs.  MAPEX INFRASTRUCTURE   SAMEER CHANDWANI, MUKESH  KUMAR 
                              PVT LTD                                                   
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